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[DR. RAJENDRA KUMARI BAJPALI in
the Chair)

supply of Cooking gas
to U.P.

(iv) lIrregular

SHRI HARIKESH BAHADUR (Gorakh-
pur) : There is a deep crisis of cooking
gas in many States including Uttar Pradesh.
Non-availability of cooking gas, malprac-
tices in its dist-ibution and black marketing
have created great difficulty for the people.
Inspite of oll efforts, people have not been
getting cooking gas for even six months in
many districts of Uttar Pradesh. Therefore,
they are in a quandary. Fairness in distribu-
tion is most cssential so that even less
supply of cooking gas cylinders may not
become a very big problem. I urge upon
the Government to increase the supply of
cooking gas and get the distribution system
streamlined in order to solve the problem
of the people, otherwise the present crisis

may result in a great {rustration,

(v) Regular supply of coal to Small Scale
Industries in Bihar.

) SHRI R.L.P. VERMA (Kodarma) : This
is to bring to your kind notice for drawing
the attention of the Ministry of Energy,
Department of Coal, that the small sonl‘
industries in Thumari Telaiya, Ramgarh,
Dhanbad, Giridih, Hazaribagh and Ranchi
in Bihar, which are situated in the coal
mines area, are not getting the quantity and
quality of coal for which they have perma-
nent linkages with Eastern Coal Fields Ltd.
and C.CL., thus affecting the wages of
about two lakh labourers,

For example, for the last six months six
industries of Jhumaritelaiva and 106 Hard
Coke Ovens in Dhanbad and Ramgarh
area are getting only 50% of the linkaged
coal and that also of poorer quality, which
has caused closure of these factories for
15 days in every month causing untold
misery to about 55,000 workers.

They have been approaching different
authorities of the E.C.L. and C.C.L. of the
Coal India Limited to remove the anomaly
that industries in the coal field area are
being starved of coal,

Hence it is requested that immediate steps
should be taken to see that the permanent
linkages of coal are allotted and given to
different small-scale industries in Bihar,
which is backward in industries.

(vi) Haldia Fertilizer Plant

SHRI NIREN GHOSH (Dum Dum):
Project completion date of the Haldia Fer-
tilizer Plant has been deferred eleven times
since March 1976. Costs have escalated
from’ Rs. 125.58 to Rs. 348 crores. Negli-
gence, irregularities and transfers of key
officials are responsible for this. Work done
by Projects and Development India Ltd,
was not upto the required standards. There
was no synchronisation and coordination
with the supply of mechanical equipment by
foreign concerns. Irrcgularities in case of
oxvgen compressor and the methanol plant
reactor were glossed over. The time slacker
has virtually broken down. The air sepa-



